NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 17.01.2022 (MONDAY)

COURT -1 (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Mr. V.P. Singh, Member
(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Indian Overseas Bank Ramesh Chandra Pranay Agarwal

(Ins) No. 713 of
2021

Vs.
Renault Developers Pvt. Ltd.

Prusti

For Admis

sion (After Notice)

2.

Comp. App. (AT)
(Ins) No. 418 of
2021

Shri Ramchandra D. Choudhary
Liquidator of Anil Nutrient Ltd.
Vs.

The Commissioner of State Tax (3)
Gujrat & Anr.

Atul Sharma

Maulik Nanawati-R1

3. Comp. App. (AT) | Amit Gupta Gyanendra Kumar Abhishek Anand
(Ins) No. 445 of Vs. Mohak Sharma
2021 Anil Kohli Vishrutyi Sahni
Resolution Professional for Dunar Foods Fatema Kachwala
Ltd.
4, Comp. App. (AT) | Irshad Khan Ruchin Midha Aditya Gauri-R2
(Ins) No. 449 of Vs.
2021 Ajai Kumar Singh & Ors.
5. Comp. App. (AT) | Rajesh Narang Rajat Bhardwaj Sharad Tyagi
(Ins) No. 612 of Vs. Yukti Makan-R1, R2
2021 Durha Vitrak Pvt. Ltd. & Anr. Aishwarya Mohan
Gahrana
6. Comp. App. (AT) | Manoj Kumar Goyal Akhil Shankhwar Ashok Juneja-R1
(Ins) No. 1101 of | Vs. Rajiv Rattan-R2,
2021 Raj Kumar Tyagi & Anr. IRP
(With Defects)
7. Competition App. | PMP Infratech Private Ltd. Rishad A. Chowdhury| Shama Nargis-R1

(AT) No. 19 of
2021

Vs.
The Competition Commission of India
& Ors.

Manu Chaturvedi
Malhar Desai-R1
Tishampati Sen-

GAIL




8. Restoration Seema Sundd Davesh Bhatia
Application No. Vs.
04 of 2021 in Investors Clinic Infratech Pvt. Ltd.
Comp. App. (AT)
(Ins) No. 136 of
2020
For Hearing
9. Comp. App. (AT) | Manoj Jayaswal Sandeep Bajaj Arti Singh
(Ins) No. 770 of Vs. Avik Mukherjee-R2
2020 Punjab National Bank & Anr. Aakashdeep S Ruda
Rishav Banerjee
10. | Comp. App. (AT) | Doha Bank Q.P.S.C. & Ors. Shubhabrata Aishani Das
(Ins) No. 414 of Vs. Chakraborti Rishabh Jalsani-R1
2021 Anish Nanavaty & Ors. Saloni Thakker-R2
Nilang Desai-R3
Nishi Bhankharia-R4
& R5
11. | Comp. App (AT) | AMI Alloyes Aditya A. Pande Anando Mukherjee
(Ins) No. 895 of Vs. Zaid A. Khan
2019 Rappid Valves (India) Pvt. Ltd.
12. | Comp. App. (AT) | Sri Ram Constructions Deepak Dhingra Kumar Anurag Singh
(Ins) No. 860 of a Sole of Proprietary of Sanjay Kumar Zain A Khan
2020 Vs.
MC Nally Bharat Engineering Company
Ltd.
13. | Comp. App. (AT) | Mandip Singh Jyoti Sareen Abhishek Anand
(Ins) No. 1114 of | Vs. Kunal Godhwani
2020 Mahesh Bansal
Liquidator of Satnam Agri Products Ltd.
14. | Comp. App. (AT) | Asset Reconstruction Company (India) | Abhirup Das Gupta | Anindita Saha
(Ins) No. 991 of Ltd.
2020 Vs.
Uniworth Textiles Ltd.
15. | Comp. App. (AT) | Tridhaatu Kirti Developers LLP Smriti Churiwal Arjun Krishnan-R1
(Ins) No. 95 of Vs. Saurabh Ajay Gupta-
2021 Arihant Nenawati & Ors. R2 & R3
Srishti Prabhakar
16. | Comp. App. (AT) | Techengg Project Services & Apratim Animesh Tishampati Sen
(Ins) No. 227 of Equipments (India) Pvt. Ltd. Thakur Riddhi Sancheti-R1
2021 Vs. & R2
Jayesh Sanghrajka & Anr. Anurag Anand
17. | Comp. App. (AT) | Intec Capital Ltd. Sagar Bansal Rakesh Kumar
(Ins) No. 446 of Financial Creditor Preeti Kashap
2021 Vs. Dhruv Gupta
Sunil Kumar Aggarwal Sunil Kr. Aggarwal
RP of GSS Procon Pvt. Ltd.




18. | Comp. App. (AT) | Sunil Kumar Agrawal Dhruv Gupta Rachit Mittal-R1
(Ins) No. 483 of Resolution Professional, GSS Procon
2021 Pvt. Ltd.
Vs.
New Okhla Industrial Development
Authority & Ors.
19. | Comp. App. (AT) | Power Finance Corporation Ltd. Deepak Khurana Fereshte Sethna
No. 16 of 2021 Vs. Abhishek Puri-R1 &
Entega Ltd. & Ors. R3
Arjun Sheth-R4
20. | Competition App. | Karnataka Power Corporation Ltd. AchyuthAjith Kumar | Anurag Mathur (R2)
(AT) No. 05 of Vs.
2018 Competition Commission of India &
Anr.

03:30 PM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical)
and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Hearing

21. | Comp. App. (AT) | Aditi Bezbaruah R.B. Phookan P.K. Sachdeva
(Ins) No. 1468 of | Vs. Pranay Agarwal-R1
2019 Kamalesh Kumar Singhania & Anr. Jitendra Kumar-R2
P P.K. Sachdeva-R3
(PH) With

22. | Comp. App. (AT) | Utpala Bezbaruah R.B. Phookan P.K. Sachdeva
(Ins) No. 1473 of | Vs.

2019
(PH)

Kamalesh Kumar Singhania & Anr.

After the Above

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical)
and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Hearing

23.

Comp. App. (AT)
(Ins) No.15 of
2021

(PH)

Anuj Gupta

Vs.

Stressed Assets Stabilisation Fund &
Anr.

Henna George

Siddhartha Barua
Praful Jindal-R1

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-
Registrar


http://www.nclat.nic.in/

